FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M K FASHION HUB PRIVATE LIMITED

SI. No. PARTICULARS DETAILS
1. Name of corporate debtor M K FASHION HUB PRIVATE LIMITED
2. Date of incorporation of corporate 11" September,2020
debtor
3. Authority under which corporate debtor | Registrar of Companies, Ahmedabad, Gujarat.
is incorporated / registered
4, Corporate Identity No. / Limited U18109GJ2020PTC116413
Liability Identification No.
of corporate debtor
5. | Address of the registered office and 005 Gf Sur no 654 A- one complex Reid Rd,
principal office (if any) of corporate opp Kalupur Railway Station, BS DPS OFC,
debtor Ahmedabad Gujarat India 380001
6. Date of closure of Insolvency 10" September,2026
Resolution Process
7. Liquidation commencement date of 11" September,2026 (Order Received on 14"
corporate debtor September,2026
8. Name and registration number of the CA Vikash Gautamchand Jain
insolvency professional acting as IBBI/IPA-001/1P-P00354/2017-18/10612
liquidator
9. Address and e-mail of the liquidator, as | 204, Wall Street — 1, Opp. Orient Club, Nr.
registered with the Board Gujarat College, Ellis bridge, Ahmedabad-
380006
Mail: -ca.vikasjain2@gmail.com
10. | Address and e-mail to be used for 204, Wall Street — 1, Opp. Orient Club, Nr.
correspondence with the liquidator Gujarat College, Ellis bridge, Ahmedabad-
380006
Mail: - cirp.mkfashion@gmail.com

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of
liquidation of the MK Fashion Hub Private Limited on 11.09.2026.

Name of liquidator
IBBI Registration No
Date and place:

: CA Vikash Gautamchand Jain
1 IBBI/IPA-001/1P-P00354/2017-18/10612
1 17.09.2026, Ahmedabad



https://www.zaubacorp.com/company/MAP-REFOILS-INDIA-LIMITED/U15122GJ2015PLC081840
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FINANCIAL EXPRESS

FORM B

PUBLIC ANNOUNCEMENT
{Regulation 12 of the Insolvency and Bankruptcy Board of India

iLiguidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

M K FASHION HUBE PRIVATE LIMITED

Identfication Mo, of comporate dedbor

Eﬁ] PARTICULARS DETAILS
1 | Mame of Corporate Debtor M K Fashion Hub Private Limited
1 | Bate of Incomparation of Corporale Deblor | 11th September, 20240
1 | Autharity under which corporate Registrar of Cornpanies. Ahmedabad.
dabtar & Incarporated | ragisterad Gujarat.
& | Conporate denlity Mo/ Limited Liabdity U18100GI2020P T 116413

Address of the registered office and
principal office (if any) of corporate

dablar

005 GF, Sur. Mo. 654, A-One Complex,
Reid Rd, Opp. Kalupur Railway
Station, BS DPS OFC, Ahmedabad,
Gujarat, India 380001

Date of chosura of Msohancy
Resolulion Process

10th Septamber, 2026

Ligudation commencemenl date of

corporate debtor

1ith September, 2026 (Order Recelved
on 1dth September, 2026

Mame and registration number of the
insoivency professional acling as liquidator

CA Vikash Gauvtamchand Jain
IEBUIPA-001/IP-PO03S4201T-1810612

Address and e-mail of the Iguidatar,
as regeslared with the Board

204 Wall Straal - 1, Opp. Oanl Chub, BNr.
Gugaral College, Ellis bridga, Ahradabad
-3E0006
Mail : cavikasjain2i@gmail com

10

Address and e-mail 10 be used for

cnmaspandence

with thelimedatar

204, Wall Strast - 1, Opp. Onant Club, RN,
Gugaral College, Ellis bridge, Ahrmedabad
-3E0006
Mail : cirp.mkfashioni@gmail.com

Pla

ce | Ahmedabad

Motice iz hereby given that the National Company Law Tribunal has ordered the
commencement of liguidation of the MK Fashion Huly Private Limited on 11.09, 2028,
Date : 16.09.2032%

CA Vikash Gautamchand Jain

|BEIIPA-001/IP-PIO3S42017-18/110612

Ll

e |

Ujjiva

I1IVAR fith Block. Koramangaia, Bengalury-660095, Kamataka.
s s ey e R2gional Office: Tth Flaar, Almande [T Park, SrNo. B, Kharadi-Mundhwa
Bypass, Village Kharad, Pune 411014

n Small Finance Bank

Registered Office: Grape Garden, No.27, 3rd "A" Crass. 13t Mamn,

POSSESSION NOTICE

Whereas, the Authonsed officer of Ujjivan Small Finance Bank, undsr the
aecuritization and Beconsinuction of Financial Assets And Enforcement of Securify
Interest Act, 2002 and in exercise of powers conferred under saction 13012) read
with rule 3 of the Secunty Interest (Enforcement) Rules 2002 issued demand
nofices to the borower(s )/ Co-bomower(s) calling wpon the borrowers to rapay the
amaunt mentioned agains! the respective names logether with interasl thereon at
the applicable rates as mentioned in the said nofices within 60 days front the dale of
receipt of the sad nolices, along with Tulure interest as applicable, ncdental
pxpenses, costs, charges efc incurred bl the date of payment andior realisation

© OMKARA OMKARA ASSETS RECONSTRUCTION PVT. LTD,

Corporate Office; Kohinoor Square, 4Tth Fioor, M.C. Kelker Marg, R/G. Gadkari Chawk, Dadar [Wass), Mumbai - 400028
Emalk: gelna babwani @omkaraars comizbhishel joshifomrkaraare. com, Authorised Officer Moblle no.; #91 3173670408

CORRECTION NOTICE

With reference o adverfiserment Published in this Mewspaper on dated 10,09.2026 Regarding "PUBLIC
NOTICE FOR E-ALICTION SALE OF IMMOVABLE PROPERTY" of Bomower- M's Vrajanand Aluminum.
Last date of submission of bid and Date of E-Auction is extended.
Please Read the revised dates as below:
= | astdateand tme Eor submission of bid letter of participation BYC DocumentProof of EMC:

19.10. 2026 till 06:00 P.M
» Dateol E-Avction & Time: 20,10.2026, 12:00 PMto 02:00 P.M
Al other details remains same,
Date : 17.09.2026
Place : Vadodara

Sdi- Authorized Officer, Omkara Assets Reconstruction Pvt Lid.
{Acting in its capacity as a Trustee of Omkara PS 30/2021-22 Trust)

POSSESSION NOTICE

HDFE Bank Led,, 151 Floor, Aakansha Buiiding, 10 - Wijay Plat
Cosner, Gendal Read, Rajked - 360001 [Gujarat}. Mo:- 9427727807

Y HDFC BANK

Whareas, - e pndessigrand Deaog e datianzed Oebser @1 tha HDEFG Badk Lirrdes andes e Secunilsatan and Beconstruchicn af
Fretamcaal Acsals and Enfordermunt af segutily Inleresl Al 2002 and exersise gf powers comderrod ordor Seclan 13521, road wath
Rule 9 afthe Securily Interast (Enforoement) Suks, 2002 jssued Demand Molicgs 19 the Borrawers meantioned merem talow 1o
repay the aniount menteaen inothe fence, wthon B days rom ha date of nolesdsenvice of tha said natice

Tha Beerosves Pawng- failed 10 repay the amoaed cefice is Il goven 0 The Baerowprs: and b polsos o geseral fhal - dha
urdarsigned has takon Physical Possession of the proparies descrbes Seren belaw anbelow mantaned date in esercise of
powEeE cnnferred na him ender Zaction 13047 af 1he 53 Act read with Rule & of tha said Buleon below manbaned dake,

ba BnrroersSaaranioraMarpagees in parlesciar and The puthc e getenad g darehy crutinesd ol 14 a8al with he properies
arnd Y ':-_!:|I|||:_'-_; wilty Ve graperiaes il sy subdoict a0 he charce ol the HOFD Bank Limited Tor armecant resnbgmmesd bodow ard
inbaresl & experses thareon until the full payment,

Appendix-1V, Rule B{1)

ar Kame o Borrower [5) Date of Demand MNolice & 005 Dues
11,03 2026 & Rs 28.70,552 99/ [Rupees
Twenty Eight Lakh Seventy Thausand

Fiva Hundrad Eighty Twa and Minety Ninea
Paisa Dnly) a3 on 090032026 Date of Possession - 13,08 2026

BESCRIPTION OF IMMOVABELE PROPERTY - ALl THAT PECE ARO PARCEL OF IMAMOVARLE PREPERTY REING

T REZIDENTIAL BUNGALOW KNOWN A5 "VIRAJ, BLOCK NOZ2-A, KATRAJ NAGAR MAIN ROAD, OPPOSITE DHOLAKIYA
SUHDOL, QR ERVERSIEY HLAD, SATHL Vs aa] BOAL, RO R0 skl ST LD N THE LAy Al asUIKinG
113171 B2UARE METERS OF SUB PLOT KO A3-202 OF DESIGN-A. TYPE-E OF AREA KNOWN A3 NaATRAGKAGAR
TEREMENT TYPE COLGHY SITUATED ON THE LAND OF FINAL PLOT NO.243 FAIKEE, TEWN 2LANNING SCHEME MO s .0
REVERUE SLRVEY MO J6 PAIKEE OF Y10 LAGE RIAYA, DISTRICT | BAJKOT & BOUNDED A% UNEER: EAST | FLOT MO A-d
WEST : 3 METER WIDE ROAD, NORTH : ZUE PLOT NO. A05-201 "S0UTH: 7.62 METER WIDE ROAD

R=. 635,11,430.93)- as on
12025

Ofs Amaunt & as an di

s, 3037008520 as on

1) HBHAI RS KHEHAT VIRAMI
(1) RAMESHBHAI MANSLUKHE Ra 110952026

(2] HARSHIDABEN RAMESHERA] VIRANI
Lot Facility Na. B1{069996

(1) Jay Vachraj Trading Co through his
Propritor Merubhal Maldeblal Bhutiya
(2] Merubhai Maldebhai Bhutiya

1602 2025 & B2, 55,11, 430,93
[Rupeas Sixty-Five Lakhs Elevan
Thewsand Four Hundred Thirty and

34 Liriben Merubhai Bhutiya Mimemy-Thres Paisa Only) as on
LaaniFagility Mo, SOF00084319387 0172025
GESCRIFTION OF IMMOVABLE PROPERTY - RESIDEMTIAL PRIPERTY SITUATED 0N LAND ARESA AOBM.1T46-52 50 MTHE
DF PLOT NOY 8 LAND AREA ADK 146-52 S0 MRS OF PLOT KDUI2 [TOTAL LAND ABLA ADM, 20504 SOMTRS-DI
PLOT W31 & PLOT KO12) DF SURNEY nAS UKDER:DAG PAIKL 1 LOCATED AT EUTIVAMA, Ta: KUTIYANA & DIST:
PORBARDES (ke THE STATE OF GURIARAT HAVING BOUMOARIES ARE &% LINDER: EAST @ COMBOR 2007 MO, 1, WEST
COMNMON PLOT NC_ 2, NORTH  SURVEY N BG PAIKEE, SOUTH ; 9-00 MTRZ FLOTTING ROAD

Date of Possession - 13092026

sl Loan Mame of Borrower! 13(2) Nodice Date 7 | Dafe &
lnal Wo. Co-Borrower/ Qutstanding Type of
Guarantor/ Mortgagor Due (in As.) Passession
1 | 446321 | 1. Kiritbhal Balbahadursingh Sond 13.06.2026 |
700 | 2. Krishraban Sanl Rs.B04246.56
UE;IM- Both Al: Brahmasama) Soclety Raiya | (Rupses Eght Lakh
Road Street Mo, 1 Rajot Gujarat - | Four Thousand Two
448321 | 350005, Hundred Forty Sx | 17082028
005000 | = N, 1 also at : Johar Colowss 2 Nirav | and Faisa Fifty Si
0063 Complex Balya Aoad Mear Hanuman Only)
Madhi Chowk Rajot Gujaral- 380008 | as on 11.06.2026

Description of the Immovable Property: All the piece and parcel of Residential
Fiat No. 502 with the measuremant of buillup area admeasuring 38-03 carpet arsa
32-27 squmir on Sth floor of wing "E' of Shree Somnath residential wing
AB,C.DE.F" Paiki constructad on [and admeasuring 1723-45 sq.mits of subpliot no.
43 to 572 of Plot No. 43 1o 67 area known as "Shreg Somnath Residency” of
revenue survey no. 28 paiki of village Anandpur [MNavagam) of Taku., Dist. Bajkot
Property bounded as; North - Open than Flat Mo, 501 of wing "C", South - Flat Mo
501 of this wing, East - F.F No. 5004, Garden, West - Margin than 7-5 meter road.
Property owner Krishnaben Kiritbhai Soni

2

448321 | 1. Krishanand Bharal Pandey 1905 7026/
015000 | 2. Poonam Pandey Re, 1510159.63
0007 | Both at : Shrinathj Park, House No, 1, Opp. | (Rupses Fifieen 11.08.2026
& | 5ide of Metoda GIDC Gate No. 2 Metoda, | Lakh Ten
448321 | Ragot, Gujarat - 360021, Thousand Ona
013000 | poth Alsgat : Mohra Deoria Ll P - 274205, | Hundred Fifty
0335 5r. Mo, 1 Alsoat: Prime Care P, Lid Shad | Nine and Paiss
Mo, 13, Pigt No, 273, opp. V Transpod, Al | Socty Three Only)
Wrioda GIDG Rajkot Gugarat - 360021 . ag on 18.06.2026

Description of the Immovable Property: All the piece and parcel of property
bearing Residential house constrected on land admeasuring 38-1 Sg. Mis. Of
subplot No. 891 of plot No. B9 of area known as “Shreenathji Parsk” of Revenue
Survay Mo, 63 palki of village Metoda of Taluka Ladhika, District Rajkol. Bounded
as ; North - Rioad, South - Lagu Plot Mo, 88, East - Encrochment Than plot No. 87,
West - House on Subplot No, 882, Property owned by Krishanand Bharat Pandey,

Dat

Place: Gujaral

- 17.09.2026

Sdi- Authorized Officer,
Ujjivan Small Finance Bank

E-AUCTION - SALE NOTICE

UNDER INSOLVENCY AND BANKRUPTCY CODE, 2016 READ WITH REGULATION 27 OF
INSOLVENCY AND BANKRUPTCY BOARD OF INDIA (BEANKRUPTCY PROCESS FOR

PERSONAL GUARANTORS TO CORPORATE DEBTORS) REGULATIONS, 2019

Registered Office; 5M, Nirmal Ecstasy, $h Floor, Jatashankar Dossa Road

.Da.tﬂ 1308 2026, Place - Rajkaf, Kutivana sdi- | Authorized Qfficer, For HOFG Bank Lid,
. INDIA HOME Mulund {West), Mumbai, 400080,
- LOAN LTD. Branch Office ; 8-202, Ganash Plaza, Near Navrangpura Pasl Office, Navrangpura,
Ahmadabad JE0005 Tak: (079) 26449918,
DEMAND NOTICE UNDER SECTION 13(2) OF SARFAESI ACT, 2002

Whereas, you the following borrowers, co-borrowers, guarantors and mortgageors have faken loans from "India Home Loan
Liméted” by martgaging your immovable proparties. As a result of the default by all of you, your loan account has been classifiad
as @ Non-Performing Asset (NPA), whilz India Home Loan Limited is a secured credior under the Act, and in exercise of the
powers conferred under Saction 13(2) of the Security Inferest { Enforcement) as per Act read with Rule 2 of Rules 2002 o pay
within 60 days the amount specified in the nobice along with fulure interest, incidenta! expenses, keaal costs and charges elc, with

fure contrachuat interest fill actual realization as mentioned in column no 2 by the Demand Motice [Uis 13(2) of SARFAESI
Rules-2002] calling on borrower/guarantor’morigagor dated mantionad in column no.4 and sama  has bean sent by registerad
post{RPAD) within time stipulated 2ndis returmed undefiverad with remark “NOT KNOWN™ or otherwise.

Date ol Amount and
5 Name of borrower,/ Loan :““:I Description of OCCURTENCE date of
“| co-barrower/mortgagor ]*:]:’I"]" ;:;::“t morigaged property ol NPAand | oulstanding
demand notice foan
1 | 1. MA. PRAVINEHAI Loan Accouni if.ﬂ.ll thal pieca and parcel of the property being | 30/06/2021 Todal Due
ARJUNBHAI DEVIPUTR | Mo, AMD1722 | PLOT NO. B0, VISAT RESIDENCY NR GOOD {NPA) as on Date:
2. MRS. REKHABEN LUCK FLATS & RESIDENCY. OPP SANJAY & 31/07/2026
PHAHII'IEHAI DE“FUTH Loan amount Ir'-IhE.ﬂ.FI PRIMARY EEHG‘DL B e NO 503 Demand HS-."-.EE.EEE.I'-
o | : i ]
RE. 675,000/ |\ EHS ANA-UCHARPE ROAD, MEHSANA- ﬁmg;“
i&-ﬂ#ﬂﬂt.nauﬁn{; built area 56.69sq. mirs. Baing
jconstructed on Land Bearing A & No. 503 of
EMuuie: MEHSANA in the Registration Sub-District
| MEHSANA, District MERSANA.

THURSDAY, SEPTEMBER 17, 2026

Tyger Home Finance Private Limited

Registered Office : Unit No. 609 & 610, 6th Floor, Majestic, Near Law Garden, Panchvati Road,
Ellisbridge, Ahmedabad, Gujarat — 380 006 Corporate Office : 1004/5, 10th Floor, C-Wing, One
BKC, C-66, G- Block, Bandra Kurla Complex, Bandra (E),Mumbai-400051.Maharashtra,India,
CIN: U65999GJ2017PTC098960, Website : www.tygerhomefinance.in

TYGE="

HOME FENANCE

POSSESSION NOTICE (FOR IMMOVABLE PROPERTIES)

Whereas the undersigned being the Authorised Officer of the Tyger Home Finance Pvt Ltd. (formerly Known as M/s. Adani Housing Finance Pvt
Ltd vide Certificate of Incorporation dated 6th June 2024, issued by the Office of the Registrar of Companies, Ministry of Corporate Affairs, herein
after refer to “THFPL’) under the Securitisation and Reconstruction of Financial Assets & in compliance of Rule 8(1) of Enforcement of Security
Interest Act, 2002, and in exercise of powers conferred under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002,
issued demand notice/s on the date mentioned against each account calling upon the respective borrower/s to repay the amount as mentioned
against each account within 60 days from the date of notice(s)/date of receipt of the said notice/s.

The borrower/s having failed to repay the amount, notice is hereby given to the borrower/s and the public in general that the undersigned has taken
possession of the property/ies described herein below in exercise powers conferred on him/her under Section 13(4) of the said Act read with Rule 8
of the said Rules on the dates mentioned against each account.

The borrower/s in particular and the public in general is hereby cautioned not to deal with the property/ies and any dealing with the property/ies will be subject
to the charge of Tyger Home Finance Pvt Ltd (Adani Housing Finance Private Ltd.), for the amount and interest thereon as per loan agreement. The
borrowers’ attention is invited to provisions of Sub-section (8) and (9) of Section13 of the Act, in respect of time available, to redeem the secured assets.

Sr. | Loan A/C No./ Name of the Borrower/ Co Borrower / Demand Notice date Symbolic/ Physical
No. | Old Loan A/C No Guarantor & Amount Possession on
1 | 8010HL001171123 SAWLA LAKHARAM DEWASI / 15-Apr-26 & Rs. 1203258/- 15-Sep-26
SHANTA DEVI SAVALARAM as on 14-Apr-26 Physical possession

Mortgage Property:- "All that piece and parcel of the said property being Flat No. G-02 admeasuring about 695.00 Sq. Fts., equivalent to 64.56 Sq.
Mtrs. Super Built up area, lying and located on the Ground Floor of theBuilding known as KRISHNA PARK-2 constructed on the N.A land bearing
Survey No. 189/10 admeasuring about 1113.00 Sq. Mirs. Situated at: Chanod, Tal: Vapi, Dist: Valsad Gujarat." Which is Bounded as Under :- East:
Open Space, West; Flat No. G - 01, North: Open Space, South: Passage & Flat No. G - 03

MUKESHBHAI DHANABHAI CHAVDA / 15-Jun-26 & Rs, 646360)- 11-Sep-26
2 | 8000HLO01204555 | "\ RABEN MUKESHBHAI CHAVDA as on 15-Jun-26 Symbolic possession

Mortgage Property:- All that piece and parcel of land along with structure standing there on being the Residential Property of Mouje, Mota Kotda
Property No. 1238 (Old Property No. 678/2), Situated at Mota Kotda Within the limits of Mota Kotda Group Gram Panchayat , Tal - Idar, Dist -
Sabarkantha State - Gujarat Total Admeasuring 12 x 40 Sq ft. Which is Bounded as Under :- East: Road, West: House of Chavda Nareshbhai
Dhanabhai, North: House of Chavda Rameshbhai Dhanabhai, South: Plot of Chavda Khemabhai Dalabhai.

Place: GUJARAT, Date : 17.09.2026 Sd/- Authorised Officer, For Tyger Home Finance Private Limited

Hence MNoticas are given fo the bormowearsico-borrowers/guarantors and mortgagors as mentioned in column £, caifing upon
them against all ihe concerned bormowers/co-borrowers o pay the fotal amoent as mentioned in column MNo.6. The said amount
appears to be payable mn respect of the respective loan account as on the date indicated in cofumn Mo.& within 60 days from the
date of nobices which have been issued on as on dates shown in column no 4 and same have been send by registered post
[REPAD) within time stipulated but the notices refumad undelivered with ramarks “NOT KNOWN" or otharwise I i clarified that
if the aggregate amount of fulure interest and other amounts which may become payable up to the date of paymant is not paid,
India Home Loan Limited shall be compelled io {ake appropriste sleps for enforcement of Securtization of Properiies
[SARFAES| Act-2002), shall remain a3 descrbed in Cofumn No_ 4 of the details of the residential property, Please note that this
publication s without prejudice to the nghls and remedies available to India Home Loans Limited under law against the
borrowersico-borrawers/quarantors/mangagors, you are further requested to nole that power conferred 1o the authorised
officer of securad lender as per Section 13(13) of the said Act, you are prahibited from disposing of or dealing with the said
security of selling, keasing or otherwise fransferring the secured asset without the prior consent of the securad creditor (IHLL)
For any guery or full and final setilerment in this regard please contact Authorized Officer, Mr. Desant Ahir, Contact No:
BaTEH92959 or for Personal Contact Office: A-202, Ganesh Plaza, Near Navrangpura Post Office, Navrangpura,
Ahmedabad 380003 Tel; (079) 264499318,

Flace: Ahmadabad
Date: 17-09-2026

For INDIA HOME LOAN LIMIED
Authorizsed Officer

In tha Bankruptcy Process of Mr, Vivek Suresh Agrawal
iPersonal Guarantor of Vivek Steelco Private Limited - Corporate Debtor)
Address; \ivek Villa, 21, Sarathi Part- 3, Drive- in Road, Mr. Sal Hospital,

Thaltej, Memnagar, Ahmedabad, Gujaral-380052

Diffice of the Bankruptcy Trustee:
CAL [P BHAVAN TRIVEDI
Address; 55, Bih Floor, Shr Krishna Cenlre, Nr, Mithakhali S Roads,
Navrangpura, Ahmedabad, Gujarat-380008
Mail Address: bt.vivekagrawal@gmail.com

Esztate are offerad for sale by the Bankruptcy Trustes:

The following properies of Mr. Vivek Suresh Agrawal forming part of the Bankruptey

Description of Assets

Reserve
Price

EMD
10t

EH'::I Incraase
Amourn

ik

Commearcial office at Offica No.: A2,
Second Floor, Mondeal Square,

Biz. Farshwanalh Business Park Nr. lscon
Eleganca, Sarkhei-Gandhnagar Highway,

Prahladnagar, Ahmedabad-380015.
[ Super built-up area: 328535 sq.1)

1,97,92,000

19,749,200

200,000

Piot Wo.: T {FKevemse Sunvey No,- 55F),
D Raj Lubricants, Wr.Jamnagar-Lalpur
Road, DT Phese-Il Jamnages-36 104
Mouje: Jamnagar, Taluka: Jamnagar,

Disfrict: Jamnagar (Ares; 445,73 sg.mir,)

89,22 400

692,240

1,400,000

Industrial open piot of land lacated

al Piot Mo T18/A

, GI0C Phase-ll,

Jamnagar-36 1004

24552000

245500

2,530,000

8.

Pla

. The sale is on an "AS 13 WHERE 157, "AS 15 WHAT 157, "WHATEVER THERE I5°

and "WITHOUT RECOURSE BASIE™, (The properties are under possession of the
pankrupt and the Bankruptcy Trusies is taking necessany sieps for faking
passession, The sale shadl be subject to applicable lenaf process |

. The saie will be done by the undersigned through an e-auclion platiorm BAANKNET
[with unlimited extension of 5 minutes each),

Thie resarve price has been fied in accordance with the decision of the creditors and
the appbcable provisions of the Inssvency and Bankruptcy Code, 2016 and the
raqulations framed therewndear.

» The Bankruptey Trustes shall not be responsble for any variation in measurements,

physical condifion or gocessibd@y of the properties and the bidders are advised to
condyc fheir own independent due diligence prior fo participation
Detailed terms-and condilons of the e-auction are available in the complete E-
Auction Process Document ab hitps:Mewnw baanknelcom or can be oblained by
sending an Emai 1o the Bankruplcy Trustes. For any lachnical assistance in using
{he e-auction platharm, interasted biddars may contact the BAANKMNET support l2arm

through the details available on tha website.

Faor further details, interasted pasties may contact Mr. Bhavan Trivedi ai Phone No.
2324054617 or Email: bt vivekagrawal & gmail com
Intarested parties ¢ bidders are reguasied 1o visil the stove-mentonad websits and
submif {hesr bids along with required documents,

o The Bankrupicy Trustea resanves the fght b accepd o reject any o all bids or to

cancel or modify the terms of the e-auction withoul assigning any reason. The sala g
subbact 1o confirmation by the Bankruptey Trustea.

The auction schedule is: subject fo. change depending upon operational

requirsmenis.

and 01" October 2026

10. Lazt date for stbrméssion of bid documants: 05:00 PM, 03" October 2026
11, Lastdate for depositof EMD: 05:00 PM, 03" October 2026
12, Site visit shall be arranged on prior appointment betwesn 18° September 2026

13. Inlerested bidders are advised fo independently verily the natura, measurement,

physical status and encumbrances af the propedy prar o padicipabion in 1he aucton,

unlimited extansion of 5 minutas egch)

ce: Ahmedabad,

Date; 17-03-2026

14, Varification of bidders and issuance of login cregdentials: 05" October 2026
15. Date and fime of e-guction: 07 October 2026 from 11:00 AM to 0100 PM (with

Sdi- Mr. Bhavan Trivedi
Reg No. IBBIPA-DD1IP-00335/201 7-18/1 0605
Bankruptcy Trustee in the matter of Vivek Suresh Agrawal

oy
e e

I
5 i
£} HDFC BANK HDFC Bank Limited DEMAND
e undoe il yous woeie Bramch: HOFC BANK LTD, Unit Na. 101-105, 1" Floor, The Spire NUTI{E
Building, Nr. Ayadhya Chowk, 150 Ft. Ring Road, Rajket - 360007
Linar Seciion: 13425 al- e Secaribiaztion dnd. Reeeaglaactian ol foarcg Assels and Enforcemar? ol Sacenly nlares] acl F002 (At
redd with Kute 5.0l tha Secinty Inlanasl (Eafarcensents dules, SO0,
whareas tbe undersigned bairg the Avtharised Officar of HOFC Bank Limited (grsbehile HOFD Limaed having amalcamated wikth HOFG
Bare Lereted by wirfue-ol a Schome of &malgamatianeappraved by Hea'kle RCLT-Burmbal wido arder datag 171 March 202355 (HOED
i - Secgritmadicn, ol Besarairaslion af Finpncial Assels-ared Enlorcement BF Seconty Bitereg) Sct, 2020l & axorcise ¢l peaers
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{a) ib) e} {d} fe}
Rs. 701,276/ SUB PLOT WO v0Ed, PAMCHYATI PARE, BEVEMLIE SLHRVEY
05-5ep- |, . i e Jre e i el it
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3 Mrs GAJIAR NAYNABEN A 05-Sep- | HEVENUE SUEVEY RO 00 #alel GITY SUSGEY WHRRLEY WO S
aAaMDIFEHAI 2026 (5HEET KO-ADE CITY SLIEVEY MO 4344 EalE, | P SCHEME WD
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Place : Gujarat Kutharised Officer,

Regd Office: HDFC Bank Ltd. HDF Bank House, Senapati Bapat Marg. Lower Parel (West). Mumbai-400013,
CIN: Le5520MH1934PLCOB0618 Website: www.hdfcbank.com
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DEBTS RECOVERY TRIBUNAL-I

(Ministry of Finance, Department of Financial Service,
Government of India) 4th Floor, Bhikhubhai Chambers,
Nr. Kochrab Ashram Ellisbridge, Paldi, Anmedabad-380 006

FORM NO. 22 (Earlier 62) [Regulation 37 (1) DRT Regulations, 2015]

[See Rule 52 (1) of the Second Schedule to the Income-tax Act, 1961]
Proclamation Of Sale Under Rules 38, 52(2) Of Second Schedule To The Income Tax Act,
1961 Read With The Recovery Of Debts Due To Bank And Financial Institutions Act, 1993

E-AUCTION / SALE NOTICE
THROUGH REGD.AD / DASTI / AFFIXATION / BEAT OF DRUM

[ R.C. No. 391/2018 | | | [ 0.A. No. 1502015 |

[ Certificate Holder | RAJ RADHE FINANCE LTD |
Vis.

| Certificate Debtors | M/s. RLHC Private Ltd & Ors. |

To,

M/S. RLHC Private Limited

3rd Floor, Katariya Arcade, Near Makarba Railway Crossing, S.G. Highway, Ahmedabad-380051
And also at :

Sadiram Estate, Plot No. 123/1, Saijpur Gopalpur, Pirana Road, Piplaj, Dist : Ahmedabad-382405

Mr. Pawankumar Trilokchand Agrawal
Flat No. F-22, Aakash Towers, Bodakdev, Judges Bungalow Road, Ahmedabad

Mrs. Rosy Pawankumar Agrawal
Flat No. F-22, Aakash Towers, Bodakdev, Judges Bungalow Road, Ahmedabad

Mr. Zameer Pawankumar Agarwal
Flat No. F-22, Aakash Towers, Bodakdev, Judges Bungalow Road, Ahmedabad

The under mentioned property will be sold by Public E-auction sale on 28th day of October, 2026 for recovery of
sum of Rs. 2,08,46,588=39 (Rupees : Two Crores Eight Lakhs forty six thousand five hundred eighty eight
and paise thirty nine only) plus interest and cost payable as per Recovery Certificate issued by Hon'ble Presiding
Officer, DRT-I (less amount already recovered, if any), from M/S. RLHC Private Limited & OTHERS.

DESCRIPTION OF PROPERTY

CD No. 1

CD No. 2

CD No.3

CD No. 4

No. | Description of the property to | Revenue | Details | Valuatio | Claims, | Reserve Price EMD
of | be sold with the names of the | assessed | ofany | nalso any, below which 10% of
lots | co-owners where the property | upon the | other state which the property Reserve
belongs to defaulter and any | property | encumb | Valuatio | have if | will not be sold| price or
other person as co-owners. | orany |rance to| ngiven, | been put Rounded
part which | ifany, | forward off
thereof | propert | bythe | theto
yis | Certifica | property,
liable te and any
Debtor | other
known
particulars
1. 2. e 4, D 6. 7. 8.
Lot Reserve 10% EMD
No. Pricein Rs. in Rs.
All that piece and parcel of
immovable property of plot
no. 24 admeasuring 1693 sq.
Mtrs. i.e. 2025 Se.Yds. in the
scheme known as "Banana
kingdom" situated on the
freehold Non Agricultural
land bearing Revenue Survey
No. 2006 of Mouje Lasudra, Not Not Not
1 | Taluka Kathlal, in the| known | known No known 36,00,000/- | 3,60,000%
registration District and Sub-
District of Kheda. Which is
bounded as follows :
Towards East : Survey No.87
Towards West : Survey No.
1996 / 1. Towards North :
Survey No. 2008. Towards
South : Survey No.88, 1996/1

1. Auction/bidding shall only be through online electronic mode through the e-auction website i.e. https://baanknet.in
2. The intending bidders should register the participation with the service provider-well in advance and get user ID
and password for participating in E-auction. It can be procured only when the requisite earnest money is deposited in
prescribed mode below.

3. EMD shall be deposited latest by till 04:00 PM on 26.10.2026 in Wallet Bank Asset Auction Network (BAANKNET)
https://baanknet.in. EMD deposited thereafter shall not be considered for participation in the e-auction.

4.n addition to above, the copy of PAN Card, Address Proof and Identity Proof, E-mail ID, Mobile Number, in case of
the company, copy of board resolution passed by the Board of Directors of the company or any other document
confirming representation/attorney of the company and the Receipt/Counter File of such deposit should reach to the
said service provider through e-auction website by uploading softcopies on or before till 5:00 PM on 26.10.2026 and
also hard copies alongwith EMDs deposit receipts should reach at the Office of Recovery Officer-l, DRT-I,
Ahmedabad by 26.10.2026. It is also held that earnest money of unsuccessful bidders shall be returned back in the
respective accounts such bidders through the same mode of payment.

5. Prospective bidder may avail online training from service provider :

Name of Auction Agency Bank Asset Auction Network (BAANKNET)
Contact Person Mr. Kashyap Patel (Mobile No. 9327493060)

Helpline Nos. 8291220220
Helpline Email Address Support. BAAKNET@psballiance.com

Ms. Virati Shah
Mobile No. 6359893923
E-mail : virati.shah@rrfl.in

6. Prospective bidders are advised to visit website https://baanknet.in for detailed terms & conditions and
procedure of sale before submitting their bids.

7. The property shall not be sold below the reserve price.

8. The property shall be soldin 01 lots, with Reserve Price as mentioned above lot.

9. The bidder shallimprove offer in multiples of Rs. 10,000/- during entire auction period.

10. The property shall be sold "AS IS WHEREIS BASIS" and shall be subject to other terms and conditions as
published on the official website of the e-auction agency.

11. The highest bidder shall have to deposit 25% of his final bid amount after adjustment of EMD already paid in
Wallet Bank Asset Auction Network (BAANKNET) https://baanknet.in by immediate next bank working day by
4:00 P.M. through RTGS/NEFT as per the details as under:

Bank Officer

Bank Name and Address HDFC Bank
Account Name RAJ RADHE FIN LTD RECOVERY ACCOUNT
Account No. 50200060765775
IFSC Code No. HDFC0000006
Branch Address Navrangpura

12. The successful bidder/auction purchaser shall deposit the balance 75% of sale consideration amount
on or before 15th day from the date of sale of the property. If the 15th day is Sunday or other Holiday, then on
immediate first bank working day through RTGS/NEFT in the account as mentioned above. In addition to the
above, the purchaser shall also deposit poundage fee @1% on total sale consideration money(plus Rs.10)
through DD in favour of The Registrar, DRT-l, Ahmedabad. The DD prepared towards poundage's fees shall
be submitted directly with the office of Recovery Officer, DRT-I, Ahmedabad.

13. In case of default of payment within the prescribed period, the deposit, after deduction the expenses of the sale,
may, if the undersigned thinks fit, be forfeited to the Government Account and the defaulting purchaser shall forfeit all
claims to the property or the amount deposited. The property shall be resold forthwith, after the issue of fresh
proclamation of sale. Further the purchaser shall also be liable to make good of any shortfall or difference between
his final bid amount and the price for which itis subsequently sold.

14. Schedule of auction is as under :-

Date and Time of Inspection 05.10.2026 Between 02.00 PM to 4.00 PM
Date of uploading proof of
EMD / Documents on the e-auction website 26.10.2026 Up to 05.00 pm
Between 12.00 Noon to 1.00 pm (with
Date and Time of E-Auction : 28.10.2026 auto extension clause of 5 minutes, till
auction completes)

15. The Recovery Officer has the absolute right to accept or reject any bid or bids or to postpone or cancel the e-
auction without assigning any reasons.

Issued under my hand and seal of this Tribunal on this
02nd Day of September, 2026.

(Love Kumar)
Recovery Officer-Il/I.C.
DRT-l, Ahmedabad
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TRANSFER OF NPA LOAN EXPOSURES TO ARCs & PERMITTED
TRANSFEREEs THROUGH e-AUCTION UNDER SWISS CHALLENGE METHOD

sWIRe gaielrg] o4 VA S S2Acl &al Midde [GHls

Indian Overseas Bank (I0B) Invites Expression of Interest (EOI) from ARCs and Permitted IRz 2digizell el ueiell i3l |qa sz, 2020

w|w o |2

Transferees for the proposed transfer of NPA loan Exposures in respect of the following
Portfolio of NPA Loans under SWISS CHALLENGE METHOD in Lot 6 during Q2 of
FY 2026-27 on “as is where is”, “as is what is” “whatever there is” and “without

212032 Voil 601 SWIRE EdiElR | Suellell 29212 - HHEIdIE, dv=Id.
EEIIMIEENRR

recourse” basis: ¥ sﬁuT?a 20 oot | sWuTéa 2dlglRel U18109GJ2020PTC116413

S. No. NAME OF ACCOUNTS BRANCH dlfies arRfleé Ao siore
1 | SRS REAL INFRASTRUCTURE LIMITED u| slufRe Eaierell 2g22S A |oou YAs, AT ol. su¥, W-dol
2| NIRBHAI TEXTILES PVT LTD 213 32 AR (N S i) ‘3'3“3" ?{5 s, A 3ad ?3;‘;1""""
3 [SCASA NUTRIENTS PVT LTD ARMB CHANDIGARH o 21 eI, Sreic, GIRd - 360008
4| SCASA ORGANICS PRIVATE LIMITED ) Py e w—"——
5 ARJUN SETHI-HL . S 0 A3WGIR, W
6 | BANGGARU JEWELS PRIVATE LIMITED ARMB COIMBATORE ofél adiel il
7 | JYOTI BUILDTECH PRIVATE LIMITED ARMB DELHI o | SWUIRe gdigiRetl $SAlol) Qq ABIGIR, W (¥ MSIGI2, 02
8 | KISAN AGRO MART PRIVATE LIMITED 2A3Idel] ctiglv oft Av e He=dl.)
9 |VIRALLOYS & STEEL CO. PV, LTD. ARMB MUMBAI ¢ | 552 2AfEisidl adls siled silcdeRll| CA Risiat Menrie Fot
10 | VANTAGE SPINNERS PVT LTD RING ROAD VIJAYAWADA st ol el 2ypRiet ool | IBBIIPA-001/IP-P00354/2017-18/10612
11| ABHEDYA POWER PVT LTD ARMB VISAKHAPATNAM ¢ | oSy ol ovor ss2l 207, did fle-q, Az saoiol

RISIDe] 212611 e g-Ned A, dwRid sldy ol A,
%, Y

Interested eligible bidders are requested to intimate their willingness to participate in the
AdRuedly, 2HHEIIE - 3¢000g

e-Auction scheduled on 24.09.2026 by way of an “Expression of Interest” to the email id

saletoarc@iob.bank.in on or before 21.09.2026 d-Ada :ca.vikasjain2@gmail.com
For further details please visit our Bank’s website (www.iob.bank.in) - click on TENDERS 40| 5521 2H@ISID 219 UdRIAEIR 0%, did Pe-q, AHANee sEciel

-> ARC-Cell > Notification dated 15.09.2026 for the above NPA Loan.
I0B reserves the right to cancel or modify the process and amend any of the terms of
the notification at any stage and the same will not necessarily be carried out through

HI2 dluRdic] A6 19l g | 1A, dwRid slda ol uid,
Acil2eeller, AHHEIIE - 3¢000g

advertisement but will be notified directly on the Bank’s website. d-add :cirp.mkfashion@gmail.com

1120l 2yActl BiaRi 211 8 S ARANoid Suail @l [26Ycid 22.0¢. 02 all v A4

Place: Ch i
ace: Chennai 3 S2Ucl 661 MIFA2 [GH3s ol [AlSuS2Acicil MEA1 A3 S2dIcl) N1EA N2 B,

Date: 16/09/2026

General Manager

diflvi : as.0¢.2028 CA [@Gs11 MNaHRie Fol
AN : VHEIAIE IBBI/IPA-001/IP-P00354/2017-18/10612
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Reliance

Industries Limited
Growth is Life
Regd. Office: 3° Floor, Maker Chambers IV, 222, Nariman Point, Mumbai - 400 021.

Phone: +91-22-3555 5000 « Fax: +91-22-2204 2268 « E-mail: investor.relations@ril.com
CIN: L17110MH1973PLC019786

NOTICE

Notice is hereby given that pursuant to SEBI Circular HO/38/13/11(2)2026-MIRSD-POD/1/3750/2026 dated January 30,2026, request(s)
have been received by the Company from the Transferee(s) / Claimant(s) to transfer the below mentioned share(s) held in the name(s) of
the shareholder(s) as detailed below, to his/her/their name(s).

Sl Name and address of . Name and address of the | Certificate No. .°f Distinctive Numbers
A Folio No(s). . Equity
No. Claimant(s) registered shareholder(s) No. Shares From To

1 Pramod Kumar B Harlalka 66629894 80 6871120237 6871120316
Manoj Packing Works

573 J S S Road, Chira Bazar
2nd Floor, Mumbai

Maharashtra 400002

054465483 | Rajkumar Chandrabhan
Agrawal (HUF)

Anil Chandrabhan Agrawal
24 Dhootpadeshwar Prasad
3rd Floor, 240/42

Girgaon Road, Mangal Wadi
Mumbai, Maharashtra 400004

2 | Rasila Pradip Mehta 021001252 | Mihir Paresh Mehta 50061188 5 1155006364 | 1155006368
Pradip Dwarkadas Mehta 2 Vijay Apartments 59201071 1 256958991 256958991
1003 Vijay Apartment M G Cross Road No 3 59201072 4 100314119 100314122
M G Cross Road, No 3, Near Kandivli West 62032292 10 | 2182643648| 2182643657
BMC Swimming Pool Mumbai 400067 66679773 20 | 6877403330| 6877403349

Kandivali West
Mumbai, Maharashtra
India 400067

These shares were claimed to have been purchased / acquired by respective Transferee(s) / Claimant(s) and were earlier submitted for
transfer and/ or sent under objection by the Company.

Any person(s) who has / have any objection in this regard, should lodge such objection with the Company's Registrar and Transfer Agent
viz. “KFin Technologies Limited”, Selenium Tower B, Plot No. 31-32, Gachibowli, Financial District, Nanakramguda, Hyderabad -
500 032, within Thirty (30) days from the date of publication of this notice, failing which, the Company will proceed to transfer the
aforesaid shares.

For Reliance Industries Limited
Sd/-
Savithri Parekh
Company Secretary and Compliance Officer

Place : Mumbai
Date : 17.09.2026

www.ril.com
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